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NOTIFICATIONS UNUER CU~10MS ACT, 
EI\'U;HGENCY HISKS (GOODS) INSURANCE 
ACT, EMt:RGENCY RISKS (FACTORIES) 
ACT, ESTATE DVTY (Tuum AMr:NIl-
MENT) Ruu;s. INcoMJo:_T .. \X (AMENIi-

l\"ITI'OT) RULES, ANNUAL nt:POHT AND 
AUDnlW AC:('OUNTS OF LrFE INsur:.\~(1:: 

COHI'f)Jl:\TlON 

Shri Rameshwar Sahu: 
l"y un the Ta ble 

beg to 

( 1) J. COPy each of Cle foliow;ng 
Notification::; under .sCl'til'J1 

159 of the Customs Act. 1962 
and section 38 of the Central 
Excises and Salt Ac(, 1944, 
making certain further 
amendments to the Cu.~tums 

and Central Excise Duties 
Export Drawback (Gen~l'al) 

Rules, 1960:-
(i) G.S.R. 1801 dated the 19th 

De<"ember. 1964. 
(ii) G.S.R. 1802 dated the 19th 

December. 1964. 
IPI"eed in Library. sec No. LT-

3768/65 1. 
. ( 2) a copy each (1C the following 

Notifications under section ]59 
of the Cus~oms Act, 1962:-

(i) G.S.R. 1782 dated the 14th 
December. 1964. 

(ii) G.S.R. 1783 dated the 14th 
December. 1964. 

·(iii) G.S.R 1784 dated the 14th 
December. 1964. 

'(iv) G.S.R. 1785 dated the 14th 
December. 1964. 

Iv) The Denatured Spirit (As-
ccrlaining and Determining) 
Amendment Rules, J964, 
published in Notification 
No. G.S.R. 1803 dated the 
19th December, 1964. 

(vi) G.S.R. 1827 dated the 26th 
Dc<-ember. 1964 

(vii) G.S.R. 1841 dakd the 2J,.d 
December. 1964. 

(viii) G.S.R. 1853 dated the 30th 
D('{'ember. 1964. 

lix) G.SR 1854 dated the 30th 
'Df'Ccmber. 1964. 

2148 (Ai) LSD-4. 

(x) GS.R. 1655 dated the 30th 
December, 1964. 

(xi) G.s.n. 1856 dated the 30th 
December, 1964. 

(xii) G.S./l. IU57 dated the 30th 
December. 1964. 

(xiii) G.S.R. 33 dat"d the 1st 
January, 1965. 

(xiv) G.S.R. 34 dated thc lsI 
January, 1965. 

(xv) G.S.R. 35 dated the 1st 
January, 1965. 

(xvi) G.S.R. 36 dated the 1,t 
January, 1965. 

[Placed III Library, see No. LT-
3769/65J. 

(3) a COPy each of the following 
Notification under sub-~cction 
(6) of section 5 of the EmN-
goney Risks (Goods) Insur-
ance Act, 1962:-

(i) S.D. 4389 dalcd the 28th 
December, 1964 . 

(ii) The Emergency Risks 
(Goods) Insurance (Fourth 
Amendment) Scheme, 1964, 
published in Notifl"alion 
No. S.D. 4391 dated the 23th 
Dpeember, 1964. 

(Pluced. ill LihTClTlI. sec No. LT-
3770/65). 

(4) a copy each of the following 
Notifications under sub-section 
(7) of sl.~tion 3 of the Emer-
gency Risks (Fnclol'ipsl 
Insurance Act, 1962:-

(i) S.D. 4390 dated the 28th 
December, 1964. 

(ii) The Emergency RiHk. 
(FaC'tOTies) Insurance 
(Fourth Amendment) 
Scheme. 1964. published in 
Notifll'ation No. 5.0. 4392 
dated the 28th Dec-pmber, 
1964 

[Plac~rt in Lihrary, .,eO No. LT-
3771/6~1. 
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[Shri Rameshwar Sahu] 
(5) a copy each Clf the 

papers:-
following 

0) The Estate Duty (Third 
Amendment) Rules, 1964, 
published in Notification 
No. G.S.R. 1810 dated the 
17th December, 1964, under 
sub-section (3) of section 
85 of the Estate Duty Act, 
1953. 

[Placed in Librarl/, see No. LT-
3772/65J. 

Oi) The Income-tax (amend_ 
ment) Rules 1965, published 
in Notification No. S.O. 169 
dated the 5th January, 1965, 
under section 296 of the 
Income Tax Act. 1961. 

[Placed in Library. see No. LT-
3773/65J. 

(iii) Annual Report of the Life 
Insurance Corporation of 
India for the year ended 
31st March. 1964. along with 
the Audited Account~, under 
section 29 af the Life Insur-
ance Corporation Act. 1956. 

[Placed in Library. see No. LT-
3774/65 1. 

12.23 hrs. 

MESSAGE FROM RAJY A SABIIi\ 

Set'retary: Sir, I have to report the 
following mes~age reed ved from the 
Secretary of Rajya Sabha:-

"1 am directed to inform the 
Lok Sabha that the Rajya Sabha, 
at its sitting held on the 17th 
February, 1965, has passed 1he 
following motion extending the 
time for the presentation of the 
Report of the Joint Committee of 
the Houses on the Banaras Hindu 

University 
1964:-

Food-shipment. 
(Amendment) Bill, 

Mot4on 

"That the time appointed for 
the presentation of the Report 
of the Joint C()mmittee 01 the 
Hous{'s on the Bill further to 
amend the Banaras Hindu Uni· 
versity Act, 1915 be extended 
up(o the first day of the Fifty_ 
third Se,sion of the Rajya 
Sabha." 

12.24 hr •. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FIFTY FIFTH REPORT 

Shri Krishnamoorthy Rao (Shimo-
ga): I beg to present Ihe Fifty-fi'lth 
Report of the Committee on Private 
Members' Bi lis and Resol ulions. 

12.24\ hrs. 

STATEMENT RE: PL 480 FOOII 
SHIPMENT ARRIVALS 

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): Owing 
to the strike of long sharemen in the 
East Coast and Gulf Ports of the Uni-
ted States since the 11th of January 
1965, shipments of PL 480 wheat to 
India have been affected. Though 
the! strike has b('£'n called otI in some 
of the East Coast Ports, it still conti-
nues in the Gulf Ports from which the 
bulk of our shipments take place. In 
consequence, there wiJI be a shortfall 
in 1lhe arrivals of wheat especially 
during the month of March. The U.S. 
Government. taking note of our diffi~ 

rullies. have becn very helpfUl in ar-
ranging, to the extent possible. the 
shipments of wheat from Ports which 
are not strike-bound and have also 
st1~gested th€' diversion of PL 480 
wheat shipments destined for other 
countries. Whilst these alternative 
!'ources of ~uppl:v nrc being explored •. 


